
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

c.P No. 1 ls6l(MAH)/2017

SHRI BI{ASKARA PANTUI,A MOHAN
MEMBER U)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY T"qW TRIBUNAL ON 04.01.2018

NAME OF THE PARTIES

Present

Hasmukh N. Shah & Associates
v/s.

Victoria Enterprises Limited

SECTION OF THE COMPANIES ACT: I & BP Code 2Oi6
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COMMO ORDER
c.p. No. 1156/I&BC/NCLT/MB/MAH/2017
C.P, No. U71lI&BC/NCLT/MB/MAH/2012
C.P. No. 1172lI&BC/NCLT/MB/MAH/2017
C.P. No. 1173/I&BC/NCLT/MB/MAH/2017

The Learned Representatives of both the sides are present.

The Petitioner has opened the Arguments in support of the petitions,

Since the Supplementary Compilation is frted today to be answered ,fr"?,fr"
other side, therefore, time is granted to the Respondent alleged debtor lo neply

on the next date of hearing. Adjourned to 16.01.2018.

iso1,
Bhaskare Pantuta
Member (Judicial)
04,o1.2018.

iotran M,K, Shrawat
Memb€r (Judicial)

CORAM: SHRI M.K. SHRAWAT
MEMBER (J)
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